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FCRY1 NO', 4 
• 	(see. Rule 42 ) 

CENTRJ ADIVENISTBJTIVE TRIBUNAL: GUJWAJ-IATI BENCH, 
GUHI-TI. 

CRIER SHEET 

Urginal No. 
Misc..ietjtj.oEqo 	 / Contenipt 	

/ 	 . V 	

• . 

Review Application No 

	

4PP1iCnt(s) 	

V 

Resp ndent ( s) 

Advoate for APPlicant(s)fb 	1J 	 - 

	

V 	 ---- - 

Advocate for Respondent(s)  

	

• 	 V 	 V 

_________________________-i •------------- 	__ Noted of the Regist 	Date 	V 	
ORDER OF THE TRIBUNAL 

..................,. ... 

12.4.02 .  
Heard Mr.D.Malakar learned counsel 

V 	
for the applicant aMzalsoNr.B.C.Pathak 

I •.. 	 learned Addl.C.G.S.C* for the Respondents. 

Issue notice on the respondents to 
V 

	

	 show cause as to why the application 
shall not be admitted as prayed for 

	

V 	
V 	 The respondents may file reiyonthe 

, next date. £ndeaour will be made to 

V 	 • 	

V 	 dispose of the applicantion on the next 
date. List on 3.5.02 for 'dmission. 

	

I 	 •' 

c 	ct 
t4nber 

	

V 	 I 

I 
V 	

V 

V 

	

V 	 V 



22.4.02 	By this application the applicant 

assailed the oPfice order No. NEIDIII/ 
Admn5f145260 dated 2.3.2002 transfe-

rring the applicant from MSTLC'Inv.Sub 

D.ivn-I, CUC, Aliprduar to Jang in Aruna-

chal Pradesh.The applicant contended 

that the impugned order is contrary to 

the policy guidelines of the transfer. 

it was also contended that the order of 

transfer caused cha- s ih the family life 
A 

by depriving him from getting the nece-

asary medical ban- -ts-. f 2  
. 	. Heard Mr. B.Malakar, learned • counse 

to.r the applicant and also Mr.A.Deb Roy, 
.,e&rned Sr. C.G.S.C. for the Respondents 

at length. , 

U pon hearing lea med counsel for 

... ...........thaLpa.rties-, I am of the view that ends 

. of justice will be met if a direction is 

............given to the applicant to make a repros a-

atation or appeal before the authority 

narrating his giraanc9s within....two weeks 

Prom today. If such reprasentatin is 

.......................................ada by thp applicant within the a Pore- 

• : 	 . 	 •ç 	 . 	 • 	
- said period the respondents 8haLl fairly 

.-: . 	and Sympathically consider his grievances 

aL pass necessary order. The learned 

counsel for the respondents stated that 

the applicant has already bean released. 

. 	
. 	 •:•:: 	 - 	 . 

 

Out th8ralaa3a, however, shall not 

	

o.f6 	 preclude the respondents to consider the 

- . .. cas.e of the applicant as per law. 

With thd observation made above the 
apUcatioh is disposed of. No order 

as to costs. 

Vice-Chai rman 

,nb 



IN THE CENTPJL A INISTRATIVE TRIBUNAL 
JWAHATI BiCH : GUWAHATI. 

ORIGINAL APPLICATION 140.//2002. 

Sri 13.L.P. Opta 	 .,. Applicant. 
-vs- 

Union of India 	 ... Respondent. 

S 
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IN ThE CENTRAL At4INI$TRATIVE TRIBUNAL 	V  
GUWAHATI BENCH •: Gr(JWAHATI. 	 - 

cc 

An application under Section 19 of 

• 	 the Central Administrative 7riHunal 

ACt, 1985. 

Date of filing :. 

Regn.No. 	
V 

REGI STiW. 



Sri flhagwal Lal Prasad G.pta 

Work Sankar ( • I 

IVISThC Sub-Thvjsjon-I/CWC 

• 	 Alipurduar. 	 ... AppDIicant.. 

- 	 :VERSUS 

• 	 Union of India & Ors 	•., Re2flent$. 
• 	 (cTc).  

1. Particulars of the applicant: 

• 	 1) Name 	 : Sri Bhagwan Lal Prasad Opta. 

Father's name 	•: Late 

Designation and : Work Sankar (3r. I, 
MaMe Sub- . vision-I, 

of&ce. WfllCh 	 Alipurduar. 

employed. 

Address for ser- : 

vice of notice. 

2. PARTICULARS OFHEOE: 

1) Name & designa : Union of India - Rpresented 

ton. 

	

	 by the Superintending Dnggineer, 

CC/NEID Circle, Shillong. 

ii) The EcecutiveThgineer... 

- 	 NEID-III/'cwc/Itanagar. 

ii) Office address. : • • 	As above. 
of the re.spon- 

• 	 • 	dents. • 	 contd...3/- 



3. 

iii) Address for service of : ?: above. 
notice. 

.' PARCULARS OF THE ORDER AGAINST WHICH TFfl 
APPLICA 1flON IS_M7DE: 

Order No. 	>.I:I/Adm-5/1452-60 transferring 

the applicant to J6rjcj in Arunachal ,  adesh. 

	

4 • 	 ionof the Ibunal: 

• The applicant declares that the subject matter 

of the application is within the jtrisdiction 

of this Iribthal. 
6 

	

- 5. 	22NL 

The applicant further declares that this 

applicaticn is within the lirrJ.tation prescribed 

Under Section 21 of the Act. 

• 	 6. FACTS OF THE CASE: 

i) 	The applicant is workitg as Work Sankar 

• 	 .I under the respondent No.:2 and is 

• 	 presently posted at 1-LS 	iviSion, 

• 	Alipurduar. He was appointed as Work 

Sanicar-Il on 23.7.75 and was posted at 

Gengtok(Sikkim) s  while working at Sikkim 

- 	 contd...04/- 

r 



4,  

4 . 

he was promoted to Work Sankar ' • I 

on 13,3.75. The applicant worked there 

till 25.7.81. 

ii) 	That on 25.7.81, the applicant was transferred 

from £ikkim to 'páimukh In Circle, Shillong where he 

reported his duty and he was directed to report before 

the Executive En gineer/C/Imphal on 20.8.81 he joined 

at Imphal wherepom he was directed on 3.9.81 to report 

to '.purmukh Investigation 1vision No.2 which is 

about 215 krns away from Imphal. The applicant joined 

there on.7.9.81 and worked upto 8.11.81. He was again 

transferred verbally to Imphal on 16,11,81 and, the appli-

cant joined at Imphal on 19.11.81 and upto 0.4.82. 

III) 	That on 24.3.82, he was again transferred 

to Silchar. The applicant although reques ted for his 

extension at Irnphal as his family was there:, was not 

considered and was finally released on 30.3.82. 

iv) 	On 14.5,82 he was directed to report at 

Tivalchuwa site and when the applicant went there he 

found that the site was yet to be opened. He came back 

and reportCd the matter. On 29.6.82 the applicant was 

again directed to report at Tjivalchuwa site in Nizorarn 

wherefrom he was again directed to go to Khokan Gause and 

.scharge site on 26.2.83. 

contd. . .5/- 



j 
5- 

5. 	 S  

• 	 v) 	That now again the applicant has been 

transferred to Jg vide order No.NEiD-II/A-5/145.2...6O 

dated 28.3.2002. The order is a collective order of 

transfer stated to be made in public interest at the 

sweet-will of the respondent No.2. 

A copy of the order as aforesaid is 

annexed hereto and marked as J4nneXure-A. 

vi) 	 The applicant has been working at the present 

place after serving the 1partment at various tenure 

places for 25 years. The applicant has now been givn 

tenure posting again at Jang' the remotest place in 

hilly terrain of Arnachal Pradesh. The applicant who 

has been suffering from heart trduble is unable to join 

in .such a place where there is no medical facility is 

available. The condition of the applicant is known to 

the authority aa he has withawn money from GPF account 

for treatment. 

A copy of the GPF withdrawal order 

i& annexed hereto and rmrked as Mnexure-II. 

vIij) 	 That leaving aside all other things the, 

applicants transfer should not be given effect to on 

health ound alone. 

5_ 
Copies of the medical cerUficate are 

annexed hereto and marked as Annexure- 

IL series. 
• 	

contd....6/-. 



6. 

	

7. 	LEGAL GROUND: 

The applicant having worked for over 25 

years at different tenure places is not required to 

be given tenure posting again. As per rule, tenure 

posting is limited as undr:- 

1)For staff with service of ,  

10 years or less 	 - 3 Years. 

- ii) For staff with service of 

10 years or more 	 - 2 Years. 

Farther, the applicant submitted a represen-

tation to the. authority on 4. 12.88 requesting for 

transfer to Bihar or any other places in Uttar Pradesh 

which has not been considered as yet. This fact has. 

been stated in .O.A. No.32/2001 which is pending 

before the rXibunal. The authority has not treated 

the applicant equally as has been done in case of 

some similarly situated. persons. 

	

8. 	RELIEF SOUGHT: 

Under the circumstances, the applicant . 
4 

prays that 

contd...7/- 

/ 



7. 	 V  

1) The transfer order dated 28,3,2002 may 

not be given effect to and may be reversed 

or modified; and 

ii) Any other relief which the Vibunal may be 

xtmm pleased to grant. 

REMEDIES EXHAUSTED: 

The applicant has availed the remedies 

available to him. 

MATTER NOT PENDING WITH ANY OThER COURT OR 

TRIBUNAL: 	
V 

The applicant declares that the subject 

matter of the application is not pending before 

any Court of law and au thori. ty or any Bench of 

the 'Dibunal. 

PARTICULARS OF THE IPO: 

Number of IPO 

Name of issue P0 : 

there payable 

DEThILSOF INDEX: 

An indexin duplicate consisting details of 

document relied upon is enclosed. 	
V 

contd. . .8/- 

4-t i gn~"r J-~ 

- 2 
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.13. 	LIST OF ANE)JRES: 

Tcansfer order; 

GPF withdrawal; and 

Medical certificates. 

VERIFICATION 

I, Eiri Bhagwal Lal Prasad Gipta, the 

applicant ahovenarned do hereby verify that the 

statements made in paraaDhs 1. to 6(1 to IV and VI) 

7 to 12 are true to my knowledge and those made in 

paraaph 6(Q are matters of recds based which 

I believe to be true. 

, 7 SIWYIURE 

4 

4 



• GRAM : CEN1WATER: FANAGAR 	 - 	 TEIJFAX: 0360-203510 

*R'1k 	 \. 
GOVERNMENT OF INDIA 

ri 	iii'i 
CENTRAL WATER COMMISSION 
Twr if 

NORTH EASTERN INVESTIGATiON OMSION NO.111 

qI'H-144, 	I'1'I(-791111 (arf 	3ft) 
POST BOX-144, ITANAGAR-791111 IARUNACHAL PRADESHI 

No. NEID-lIl/Adrn-I f 	- 6 	 Dated 	 °' 

OFFICE ORDER 

The following W/C staff working urxer North Eastern Investigation Division 
No.111, CWC, Itanagar are hereby transferred under control of the offices shown against their 
names in public interest with immediate effect. 

SI. 
No. 

Name & Designation . 	Present posting Transferred to 

S/Shri 
1. Kanak Deka, W/S Gri 	NEID-Ill, CWC, MSTLC Inv.Sub Divn-I, 

Itanegar CWC, Alipurduar 
(Arunathal Pradesh) (West Bengal) 

S  

/2.  B.L.P. Gupta, o- 	MSUC mv. Sub Divn-I, Nyukcharong mv. Sub 
GWC I  Apurduar Divn., CWC, Jang 
(West Bengal) (Arunachal Pradesh) 

3, S. S. Tatua, 	- WIS Gr.1I1 	Nyukcharong mv. Sub MSTLC Inv.Sub Divn-I, 
Divn, CWC, Jang CWC,-Alipuiduar 
(ArunadI Pradesh) (West Bengal) 

 Sipahi Ram, * M.V. Drrver Nyukcharong mv. Sub M.STLC Inv.Sub Divn-I, 
Divn, CWC, Jang CWC, Alipurduar 
(Arunachal Pradesh) (West Bengal) 

 Manik Dutta, Mech. Gc.l MSTLC mv. Sub Divn-1, Kundil lnv. Sub Divn., 
CWC, Ahpurduar CWC, Chapakhowa 
(West Bengal) (Assam) 

 Gurmit Sirigh, Mech. Gr.II MSTLC tnv Sub Divn-I, Kundil mv. Sub Divn., 
CWC, Aurduar CWC, Chapakhowa 
(West Bengal) (Assam) 

 Bhim Bdr. Ghote, Drill Helper Nyukcharong lnv. Sub MSTLC Inv.Sub Divn-I, 
Divn.., cWC, Jang CWC, Alipurduar 
(Arunadal Pradesh) (West Bengal) 

 Gopal Ch. Boatman MSTLC mv. Sub Divn-l; Nyukcharong lnv. Sub 
Sutradhar, CWC. Afipurduar Divn., CWC, Jang 

(West Bengal) (Arunachal Pradesh) 

 A. Karmakar, Khalas4 NEID-Ill, CWC, MSTLC lnv,Sub Divn-1, 
Itanagar CWC, Alipurduar 
(Arunachal Pradesh) (West Bengal) 

* Headquarters of Shri Sipahi Rem, M.V. Dtver shall be treated as at Alipurduar 
w.e.f. 01 .04.2002 (F.N.) 
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Present posting 	. Tñsférrdtô' - 

S/Shn r i
- 	 4 

10 J Chakraborty, 	 -do- - 	NErD-lU, CWC, 	MSTLC mv Subthn-  
t" Itanagar - 	 I, CWC Alqurdui 

	

.VV(Arunachal Pradesh) 	(West Bérfgaf) 	'* 	. 
I. T. N. Singh, 	 Khalasi 	MSTLC lnv.'SubDivni, Nyukchaong lñv. Sub S  

I 	 CWC Alipurdua 	Dn CV Jang 
(WestBengal) 	(ArUnachal P radesh) 

- Ni.Singh, 	 -do- 	MSTLC mv. Sub Divn-1, Nyükcharong thy. Sub. 

	

V 	
CWC, Ailpurduar 	V V 	

n.,;CWC,Jh 	. 
Arunachal 

V 	 V 

 (West Bengal) 
V 	 - 	 V 	 •.V •(VL 	 . -. 	

V Jagdish Singh, 	-do- 	MSTLC mv. Sub Divn-1, ,Nytiktharong lflv. Sub 
CWC, Alipurduar 	- DIvn, CWCJng 
(West Bengal) 	OkunachAf'P'adesh) 

l ; I 	VSI 	
V 

V Gopal Roy, 	 -do- 	MSTLC mv. Sub Divn-1, L Nyukchrong mv. Sub 
• 	 I 	VCWC,Alipurduar 	 :... 	' 

	

I 	 (West Bengal) 	 .. 	.• 	, rI 	I 	 1'HIH 
15.K.K. Das 	 -do- 	MSTLC mv. Sub Divn-I, Nyukcharong lnvSub 1 	 CWC, ôJipurduar I 	Divri., ,CV/C, Ján9' 	' 

1' 	 (West Bengal) 	Arun?chal Pra:désh) I 
?' 

16. •Rameswar'Roy 	-do- i 	MSTLC mv. Sub Divt 	Nyucharohg mv. Sub :  I 	CWC, Alipurduar 	Divn.WC, Jng 	
• V 
	

V I ': 	 (West Bengal) 	(Arunachal Pra'des)± 

They shall stand relieved of their'duties with effect from the afternoon of 15th  April 2002. 	•V• 
• 	

' 	
: 	

V 	 V 	

V 	1 

	

I 	
I 	

I 4 jumdar) 
ExeciiVe Engineer 

Copy to 	 V 	 V 1. 	Tie Superintendirig Engineer, North Eastern Investigation Cirôle, central Water V V  
:. 	Cpmmission, Jamir Mansion", Nongshilliang, Shillong 793 014 (Mghalaya)for V V 

fvourof kind information please. 	V 	
V 	

I! 	 V 
21 	TtieAssistant Engineer, .MSTLC ln.t Sub Divn-1, 	

V 

V 	Central Water Commission, Alipdrddar (West 	
V 	V '.Béftgal)H 	

•VVIC•V 	
V 	

V 
3 	1" JJ 	 V 	 With reference to discussions 

• J e Assistant Engineer, Nyukcharong Investigation held 	an V  27.3.2002 V  Jn 
Sub Division, Central Water Commissioh Jang Divisional' office. 	Further 	

V 
V 	

(iJunachal Pradesh). 	 V 	DOStino orders of :fh 	fff 	V 

II 

Sm. Name & DesignaUon 
No. 

1I• 
, 

• I 

i  

,ThAssistant Engineer, 	Kundil lnvstiation .Sub 
posted in their Sub-division 
may be intimated.  

Dision 	Cdntral Water Commission 	Chapakilowa I  I  
j4 (Asarn).i 	V  : 	 V 

V 
•_ 

V  I V 
V  Accounts 

I • 
Branch, NEID-Ill, CWC, Itanagar, • 	• 	 •V 

VV. 

• 	• 	' 	 V 	V V 

•: , 6.' 
V 

e'iunior Engineer (H/Q), NEID-Ill, CWC, Itanagar 	
• 

• 	V 
. 	• 	,V 	V 	V 

V 
7' The Jinior Engineer (D/B) ) NEmD:Il:m, CWC; ltapagat--.-.  

mrsonconcerned(Vcopjes) ' • 	V 

i' • 9•  • PersonalFile 
V 

of person concerned (1,6 copié) 	
V 	V  V 

V  
I 	

V 	 V 	

V  
. 	V 	• 

V 	• 	 V 

11 
V• 

VLVI 
• 	

V$ 
V 

V  V 	 . V : • • V 
L  

! 
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G11N4 I CttFVt'lATWL, i'l'AUAOAR. 	 . 	PI10I1 

cj 1I n0 &I.1S)!i thou 
HOItTII CAJ1i!111I I ISV • DIVI u rfltl NO. 111 
1' • ii. 140. 144, lL'AJSIUAI1-.!9J ill (ti. I'.) 

N0.NID—III/Adm_87/.i7L-3 

0360/203510 

gL:L- Ua.i.!1WfJ1L 

Sónctloti is hereby ccorded under uie12(1)_(a)& 2!:.:_ 

grant of G.P.F. advance amounting to fls. .9, 990..0.0'(Iiupoes 

Nthne thbusand 	bidndred ninety 	only 	only to 

Shri 	p'.- up 	W/__Gr..I 	 f row his G • P • F. A/C No. 

NEID_IIIJWC/GPF-7P 	 to enable kim to defray the 

-.ependliuro on account: of Self treatmeflt'  

'rI3 O.L'.F.Advance Of ns._ 	92.P.0..0. :iies 	NinthOUsafl 

nine hundred ninet) - o,ily bonCliotiod to him now tocjethcr t ho. 

amount: of advance already outstanding against him of Rs. _290OQO 

(Rupees 	nt'fiXfle t1usand, 	- 	 -iy 

ggregat:lng to 119._ 38, 99Q.Q0 	(Rupees Thirty ight thousfl 

nine hundted ninety.') only to be rocove red in _. 	.' 

(mirtyfve- _) equal mOIlthly lnst:alitients @ ns. 1114.00' 
One 'thbusndot1ehundtedfoureflZ y pr mti 1:1, cmituin- 

ciiiçj from his pay by Diii Of. 
september , 2001 

The details of balance of GPF Credit of shri_____  

w/SGr.I 	 as under - 
i. 	Closing Balance as p e r Ca'' 

Statement for the yea _2000-01 	 .Rs.1, 18,8.35'O0 

Subscriptl9fl from_/O"__8/@1'" 	
Ps. 18;9oo.o 

s.27O +misii1'g •&nouñt-27007 

flefUnrl..oJ!.OdVLU 1 CC Ero" 	3/01 .. to /01 	 ., • 
~ .1000/-pm + missiflg amountl000/ 	PS. 	700O.00 
' 

 

Less advance taken from 	3/01 to 	 () 	 _222.22 
Total 	Rs.112,735.00 

(Rupees one lakh twelve thousand seven 	
_-._L__..---- 

hundred thirty five)only 	 -. 

	

- 	 . 	 A. ,7. Màjumda' 7 V e' 

Copy.tOl 	. 

1. ASSjStflt Engineer, MSTLCISD-I, CWC, AlipUrdar 
w.r.tb his 1etter.jg 1STLCISPL 	L0 L40_dt. 1 . 8 . 01  

• • . 2 copies. 

'-'shri B.L.P.Gupta,.. W/S .Gr.I, MSTLCISD—I, CWC, Alipur4Ur. 

ACCOUfltS BraflCh/ NEID-Ill, CWC, Itanagar. 



M D. (Mdhtfn,') 

Cjiltanj Physician & Cardiologist 
(Ex.—House Physician in Gen. Medicine and Chest & Tuberculosis N. R. S. Medical College, Calcutta ; Housc Physician in Pead. Meicjne Dr. B. C. Roy 
Mcrnorjal Hospital for Children, Cal.; Resident Medical ofllcerjrt Nephrology, InStitUte Of Medical Science. B. 11. 1.).. Varanasj. 
in Neurology. 	1.I-L11. A.S, 	Delhi; 	Seniot 

Sjr Resident Medical Officer 
House Officerin Cardiology. 

Woodlands Nursing Home, Calcutta. 	
) Date.. ...... .. 	

2.cr?)I /J 
................ 

( 

— 	
-. 	h ' • 

r crrc 	' 	T 

' V 

(E.C.G. Done by Appointment) 

' p 

(.flarnOcr 

M(s. Gautam Tradcs 
NEW TOWN ( Opp. Arnar Talkies) 
Ahpurdt,ar, Jalpai,ii. 

( 03564 
) 

56777 
Aitr ooa —Saturtay, Su'&ay. 

Motida) $ Vcdncda)'& lr'J.ty. 

Chnber 

Chakrabortv Medical Stores 
RMLVAY B;Z..AR 
Alirdua' J, Jalpaiurj. 

t 032 	67.4 

Evcarng 	Tt..rsd.ay. 

CLit1r :- 

Ainapurna Medical Stores 
B,dC 	axtni Ilotci, Near Rly. Gate) 
A' jrJ.iar, JalpaIgu!t. 

Oc4 7 "03c 
A.:: N,',n 	 Tue',day / 

1'hurda> a Frida>. 



j
Z) ot , 	 aiu11r, '4a4ej4 	

Chamber will be cipsed from   

D.M.R.1'(Cal.),(GoId Medalist) 	 AROGYR NII4ETRN 
M.D. (Ge. Medicine) (Cal) 	 • .. 	NEWTO\NN ALIPURDUAR 

CONSULTANT PHYSICIAN & ONCOLOGIST  
AUPuRDUAR SUB-DIVISIONAL HOSPITAL  

Visiting Hours: 6pm to 8pm 

/I S,* 

bov  
- 

• 	. 

.5 	

.• 	S  

- 	 ( 

?) . 	 • 	
(ii) 

ry 

H 	 ..'. 

/ - 



56293 

TR DI1GMOSTIC LRBORITORY 
M.adhab More s  Newtown Alipurduar Court, Dist. Jalpaiguri 

No. K"f - 1 	DATE 

	

ri B. L. P. (ruPt. 	 Age 4 E yr S.  

	

&ucbbait. ..:D. 	 Sex 

- 

1 

T 	TEST 	 NOHMALVALUt 	t1ULI 

9-1 	EXC4P ination 

1: d i  

o lourIAppeareflce 	 Straw/Clear 	[ 	trw/c1ear 
nniazt  Examination  

Acidic tion  4.8-7.6 

Aibumifl (Qualitative) Nil ç ii 

nil T Suga 	(Qualitative) Nil 
---- 
Bile Salt 	(Qualitative) NU - 

ale Pigment (Qualitative) Nil 

0 410 rng/ 24hurSJj 

/ 

1fV' 
DrlIflJge0 

24 hrs. Urinary Mburnin upto 150 mgJday4_/ 

Ketofle bodies 	 Nil 

Others 
 

Mro5COPIC ..xaminatlOfl 	 - - 
Enill 

BC(PusCeUS) Few   

- 	pithelial Cells 	 Few 	 ii 

Wast _ nil  Nil 

cystats 	'TTric 	Acid; Few Present 

Ova Nil nil 
p ozoa(T.vagiflati5) 

I 
j" 	Nil nil 

Yeast 
Nil nil 

bodies Few nil 

Bacteria Few _. n 11 

Qthe 	- - - 
.iitf utmost care taken in every stage, mere may u 

j hume- cr mechsric3l error. In suchrate case, we are ready to 

I-po,_aj it pointed within 24 Hrs. 

10 

attir St 

' i 



56227 
56293 (7 

: 	 DIAGNOSTIC LABORATORY N 7 

Madhab More, Newtown. Alipurduar Court, Dist. Jalpaiguri 
17.701 

IPJri . 	- 	 DATE ........................ 

Name .......

3...P.Gupt3 .Age ........ .4 	S.
1. 

Refd. by Dr. 	 Sex 	.le........ 

3lood 	1ucose (PP) ---.--- 95.76 mg/dl. 

( 2 iours after 1u11 rued 

formal : less than 120.0 ) 

11 

/. 

Test DO'fte 	
atylt' 	

. 	 &VM pt 
cornputen1 Mi 

4} 

TI 	C4 4 +• 



•'J/ (;;Ie//€7,,' 

M. D. ( ft1edu,,,'  ) 	
) 

A Co.Rsultant Physician & Cardiologist 

7  
(Ex.—House Physican in Gen. Modicrne and Chest & Tuberculosis N. R. S. 

Medical College, Calcutta ; House Physician in Pead. Medicine Dr. B. C. Roy 

Memorial Hospital for Children, Cal. Resident Medical officer in Nephrology. 

Institute of Medical Science, B. H. U , Varanasi Senior Resident Medical Officer 

in Neurology, I.}j.B.A.S, Delhi: Senior ilouse 011icerin Cardiology. / J-/zcrrij 
Woodlands Nursing Home, Calcutta. )- 	

Date 
......................... 

(/)) 

Y2,PciL-iO/Q 

frk, 	7 tv'v7 
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(E.C.G. Done by Appointment) 
Chamber j- 	 Chamber :- 	 ,,5hamber :- 

MIs. Gautarn Traders 	 Chakraborty )vlcdical Stores 	 Annapurntt Medical Storc 

NEW TOWN (Opp. Amar Talkics) 	 RAILWAY BAZAR 	 (Beside Rajlaxmi Hotel, Near R1y Gate) 

Alipurduar, Jalpaiguri. 	 Alipurduar in., Jalpaiguri. 	 Al.ipurduar, Jalpaiguri. 

or ( 03564) 56777 	 ( 03564 ) 57554 	 0 ( 03564 ) 55035 

After Noon —Saturday, Sunday. 	 Evening— Thursday. 	 Alter Noon— Monday I Tuesday / 

Evening— 	 Wednesday I Thursday & Friday. 

Monday, Wednesday & Friday. 
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